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the  year 1977-78,  along 
along with the  Audited 
Accounts  and  the com-
ments of the Comptroller 
end Auditor General there-
on.  Placed in Library, 
See No. LT-445279.

(U) Annual  Report  of  the 
Tripura Forest  Develop-
ment and Plantation Cor-
poration  Limited, Agar- 
tala, for the year 1976-77 
along with' the  Audited 
Accounts and the  com-
ments of the Comptroller 
and Auditor General there-
on. iPlaced   Library. 
See No. LT-445379.

(2) A statement  (Hindi  and 
English  versions)  showing 
reasons (a) for delay in lay-
ing the Annual Report  of 
the Tripura Forest Deve-
lopment and Plantation Cor-
poration Limited, Agartala, 
for the year 1976-77 and (b) 
for not laying simultaneous-
ly the Hindi version of the 
Report. Placed in Library. 
See No. LT-445479.

Annual Reports op and Review on 
Regional Institute of Technology, 

Jamshedpur for 1977-78, Annual Re-
port of Visva Bharati, Santiniketan 

for 1977-78 and Certified Accounts 
of I. I. T., Bombay.

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA  CHUN- 
DER): I beg to lay on the Table—

(1) (i) A copy of the Annual 
Report (Hindi and  English 
versions)  of the  Regional 
Institute  of  Technology, 
Jamshedpur,  for the  year 
1977-78 along with the Ac-
counts and the Audit Report 
thereon.

(ii) A copy of the Review (Hindi 
and English versions) by

the  Government  on  the 
working of the Regional Ins-
titute of Technology,  Jam-
shedpur, for the year 1977- 
78.

fPlaced in Library, See No. LT- 
445479.

(2) A copy of the Annual Re-
port (Abridged Hindi ver-
sion)  of  Visva  Bharati, 
Santiniketan,  for the year 
1977-78. Placed in Library. 
See No. LT-445579J

(8) (i) A copy of the Certified 
Accounts of the Indian Ins-
titute of Technology,  Bom-
bay, for the year  1977-78 
along with the Audit Report 
thereon,  under sub-section
(4) of section 23 of the Ins-
titutes of Technology  Act, 
1961.

(ii) A statement  (Hindi  and 
English  versions)  showing 
reasons (a) for delay in lay-
ing the Certified Accounts of 
the Indian Institute of Tech-
nology, Bombay, for the year 
1977-78 and (b) for not lay-
ing simultaneously th* Hindi 
version of the Accounts.

Placed in Library. See No. LT- 
445679.

Notifications under   University 

Grants Commission Act, and

Annual Report etc. of Bal 

Bhawan Society Ltd., fo 

1977-78.

DR. PRATAP CHANDRA CHUN- 
DER: i beg to lay on the Table:—

(1) A copy each of the follow-
ing Notifications (Hindi and 
English versions) under sub-
section (5) of section 25 of 
the University Grants Com-
mission Act, 1956:— ,

(ii) The   University   Grafts 
Commission  (Disqualifica-

English version of the  Report was laid on the Table on the 29th 
March, 1979.


